Name of the corporate debtor: Karrm Infrastructure Private Limited Date of ¢

ement of CIRP:29.02.2024; List of creditors as on: 25.04.2024.

List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount in Rs.)

SL Name of Details of claim received Details of claim admitted Amount of contingent claim [Amount of | Amount of claim not admitted [Amount of claim  |[Remarks, if any
No. creditor Date of Amount claimed Amount of claim Nature of claim | Amount covered | Amount covered |Whether % of voting any mutual under verification
receipt admitted by security interest| by guarantee [related party? |share in CoC dues,
Link Intime India Private Limited 15-03-2024 88,500.00 70,800.00 [Supply of Goods 0 -|No - - - 17,700 - |Note 1
Total 88,500 70,800.00 0 0 0 0 0 17,700.00 -

Note 1: Claim of LinkIn Time India Pvt. Ltd. The claim amount of Rs. 17,700 has been rejected as the default arises after the commencement of Corporare Insolvency Resolution Process.
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